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THE MINISTER OF STATE IN THE

Wm‘! OF FINANCE (SHRI PRA-
AB EUMAR MUKHERJEE): (a) The

Covernment have not received any
infimation from the recognised Feder-
ation of Income Tax employees to this
effect.

{b) and (¢). Do not arise.
Kolbapur Alrport

*318. SHRI NIMBALKAR Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state

(a) whether Government have sanc-
tioned an airport for Kolbapur;

(b) whether 1t is now a spill-over
project from the Fourth Five Year
Plan; and

{e) when it iz expected to be com.-
pleted?

THE MINISIER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR): (a) to (c). 1he proposal to
develop the existing aerodrome at
Kolhapur has been deferred as the
Indian Airline, are unlikely fo Le 1n
a position to airlink Kolhapur in the
Fitth Five Year Plan penod.

Export of Iron Ore by MM T C.

“810. SHRI N. . HOHO: Will the
l::n.lshr of COMMERCE be pleased to
state:

(«) whether the Minerals and
Metaly Trading Corporation has de-
cided to curtail the export of iron
ore during the current year;

(b) it a0, the reasons therefor and
the amount of foreign exchange earn-
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1c) whag were the targets laid down
for the export of iron ore?
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{c) Tentatively, a target of 15 mil-
lion tonnes for export of jron ore by
MMTC during 1075-76 has been fixed,

1.7.0.0’y Decor Deal

*62]. SHRI SHASHI BHUSHAN:
SHRI VIRBHADRA SINGH:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state;

(a) whether his attention has been
drawn to a news-item appearing in
‘Blitz’ dated the 15th March, 1976 under
the heading “I. T. D. C's decor deal

exposed”;
(b) the full facts thereof;

(c) the reaction of Government
thereto; and

(d) the action taken against persons
responsible?

‘THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR)' (a) to (d). Yes, Sir. Central
Bureau of Investigation have carried
out investigations inio cerlain allega-
tions made against the Chairman and
Managing Director, India Toursm
Development Corporation, The Central
Bureau of Investigation’s report has.
been referred to the Central Wigilance’
Commijssion. Further necessary action
will be taken on the adv.ce of the Com-
mission.

Raids by Income tax Authorities In
Haryana

*§22 SHRI RAM PRAKASH: Wil
the Minister of FINANCE be pleased
to state:

(a) the names of the persons or firmg
in the State of Haryana whose premi-
ses were raided by the Income-tax
authotities during 1974; and

(b) the details of the materials
seized in each casey

THE MINISTER OF STATE IN THE
MINISTRY OF PFINANCE (SHRI
PRANAB KUMAR MUKHERJEE): (a)





